Annexure -3

Name of the corporate debtor: ESPO Developers Private Limited; Date of commencement of CIRP: 29/09/2026; List of creditors as on: 20/10/2026

List of secured financial creditors (other than financial creditors belonging to any class of creditors)

(Amount in 3)

Details of claim received

Details of claim admitted

Amount of

Amount of any
mutual dues,

Amount of
u Amount of claim

sl
Name of creditor contingent claim not .. .. _|Remarks, if any
No. claim that may be set- admitted under verification
. Amount covered |Amount Whether |% of voting . off :
Date of . Amount of claim . N N
N Amount claimed B Nature of claim  |by security covered by [related |share in
receipt admitted N
interest guarantee |party? CoC
Omkara Assets Reconstruction Private
1 |Limited (Trustee of Omkara PS 09/2024- 13.10.2026 |17,21,25,82,157.00| 13,40,65,31,237 | Financial Creditor 0 0 No 70.68% 0 0 0 3,80,60,50,920.00 No
25 Trust)
Assets Care and Recosntruction
2 |Enterprise Limited (Trustee of ACRE 128- | 13.10.2026 | 5,56,18,12,780.00 | 5,56,18,12,780.00 | Financial Creditor - 0 No 29.32% - - - 0.00 No
Trust)
TOTAL 22,77,43,94,937.00| 18,96,83,44,017 0 0 100% 0 0 0 3,80,60,50,920.00




